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2 3 4 s 
4 Mia Motor Industry Co. 

Ltd. Bangalore. 
R.TPE. No. 8182 Diacriminatoty sup-

plies, refusal to deal, tie-
up salea and mani-
pulation of prices. 

Nst date of 
hearina 19-9-
1991 

s. Mls Ba}'er (India) Ltd. 
Bombay 

R.TPE No. Ill/ Tie-up sales. area 
88 allocation and resale 

price maintenance 

Next date of 
hearina 27-2· 
1992 

6. M/s Ba}'er (India) l..td. 
Bombay 

R.TPE No. 122/ Offerina differential Next date of 
hearin& 4-3-1992 88 discount 

1. 

8. 

9. 

10. 

M.ls 'Bayer (India) llTPE. No. 145/ 
Ltd.. Bombay 88 

M/s Union Carbide UTPE No. 61/ 
India Ltd. New Delhi- 84 
1 

M/s Hindu.Oil.an Lever UTPE No. 239/ 
Ltd. Bombay 88 

M/s Hindustan Lever 
Ltd. Bombay 

UTPE No. 129/ 
89 

11. Mh Inaenol Rend 
(India) Bombay 

BrWae mer ·y.,... Rh-er from 
Malaaraai Baala to Noida 

4103. SHRI CHETAN P. S. 
CHAUHAN: Will the Minister of 
SURFACE TRANSPORT be pleased 
to state: 

{a) whether there is a proposal to 
have aa additional bri.dae over 
Yamuna riftr from Maharani Bash to 
Noida ., 1he present Nizamuddin 
bridge il on the verae of ci>Bapae: 
and 

-do- Next date of 
bearirll 19-9-
1991 

Introduction of ~~:heme Stayed by Cal-
offerin& Gifts cutta Hiab 

Court: Ad-
journed since 
date. 

Misleadin& claims Ne:n date of 
about their product heanna 5-3-1992 
"'Fair &: Lovely 
Cream" 
DiJpiU"'IIinn the ,.,Uow 
ColouP.d deteraent 
po'Wdeu (mostly manu-
factwl!lil in small aeale 
ied:o.) 

t•e:n date of 
hearin& 1-10-
1991 

AJJeeed to hBYe in- Report of tbr 
dutpd in unfair trade In~tina 
praatce for the purpo~e Ollicer awaited. 
dt prDIID(ldq the sal .. 
152 .>r supply of drillin& 
ril mouated on Mahia-
dra Jeep with trailer 
and compi'CIJIOI' eza. 
Jines. 

(b) if so. when it is likely to be 
implemented 'l 

TilE MINISTER OF STATE OF 
TilE MINISTRY OF SURFACE 
TRANSPORT (SHRI JAGDISH 
1YI'LER) : (a) and (b) The 
Nizamuddin bridge across river 
Yamuna is not on the "Yel'Je of 
coBapse. Accotdinl to Delhi 
Adminiltration who are the' aaency 
lot plalUlinl and constnaction or 
bridF• across river Yamuna in the 
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Union Territory ofDc1hi. the proposal 
for construction of a bridgf' across 
river Yamuna near Maharani Bagh is 
at a very preliminary and conceptual 
stage and its feasibility is yet to be 
established. Hence it is too early to 
indicate any date for its imple-
mentation. 

Revival of Sick Industrial Units 

4104. SHRI BRAJA KISHORE 
TRIPATHY: 
SHRI ANADI CHARAN 

DAS: 

Will the Minister of FINANCE be 
pleased to state : 

(a) the number of sick industrial 
units including the Small Scale Indus-
tries in the country which were pro-
vided financial assistance for their 
revival by commercial banks and 
financial institutions during the last 
three years, state-wise; 

(b) the number of sick industrial 
units at present State-wise: and 

(c) the steps taken or proposed to 
be taken by the Government for their 
revival within a fixed time frame ? 

TilE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI DALBIR SINGH) : (a) to 
(c) The information is being collec-
ted and will be laid on the Table of 
the House. 

Election Symbols 

4105. PROF. UMMAREDDY 
VENKATESWARLU : Will the 
Minister of LAW, JUSTICE AND 
COMPANY AFFAIRS be pleased 
to state: 

(a) whether Bicycle symbol is a 
reaftered election symbol allotted to a 
acqgnised political party in 

Andhra Pradesh: 
(b) whether the free symbols like 

motor-cycle and scooter were also 
allotted to the independent can-
didates in the recent general election 
in Andhra Pradesh: 

(c) whether these two free symbols 
having close resemblance with Bicy-
cle have created confusion among· 
voters; and . 

(d) if so, the steps proposed to be 
taken to remove the confusion among 
the voters during the next elec-
tions? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER 
OF STATE IN THE MINISTRY OF 
LAW, nJSTICE AND COMPANY 
AFFAIRS (SHRI RANGARAJAN 
KUMARAMANGALAM) : (a) and 
(b) Yes, Sir. 

(c) In so far as free symbol 
'Scooter' is concerned there is no 
resemblance of it with the symbol 
'Bicycle'. There may be some resem-
blance between the symbol 'Bicycle' 
and 'Motorcycle', but still they are 
quite distinguishable and it cannot be 
said with certainty that the voters were 
confused. 

(d) .The design of free symbol 
'Motorcycle' has now been revised by 
the Election Commission so that the· 
distinction between these symbols 
become more pronounced. 

L T. C. Fadiily for Employees of 
Nadoaalised Banks 

4106. SHRI . AMAR ROY· 
PRADHAN: Will the Minister of 
FINANCE be pleased to state : 

(a) whether the Leave Travel Con-
cession facility for the bank em-




